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NOTIFICATION
The 3rd August, 2023

No. LGL 11/2023/44— The following Act of the Assam Legislative Assembly

which was assented by the Governor of Assam on 31st July, 2023 is hereby published for

general information.

ASSAM ACT NO. XXXVII OF 2023

(Received the assent of the Governor on 31st July, 2023)
THE ASSAM APPROPRIATION (No. VII) ACT, 2023
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AN
ACT

io provide for the authorisation and appropﬁaﬁmcfmmeysoutofﬂmcmdidatéd Fund of the State of Assam fo meet the amounts spent on certsin
services during Me,Flmdalyeaf,zms-winexeessofﬂ:samountauﬂmrlsodugrm&dformwdse&ce&

Be It snactad by the Assam Legisiative Assembly in he Saventy-fourth Year of the Repubii.of Indis as follows:

Short Title - 1. This Actmay be called the Assam Appropration (No. VII) Act, 202,

ssue of Rs.14,83,51,296.00 A mean‘ﬁommmmﬂMFWdﬂw’&amnfM&wsmW-hmmqh »
from and out of the amounting i the aggregate to he sum of Rupees Fourtoen Crors Eighty Three Lakh Fifty One Thousand Two Hundred
Consolidated Fand of the State And Ninisty Six shall be dearmd ko have been paid and applied to meet the.amounts speritfor defraying the charges in
of Azsam for the financial year, respect of the services specified in column (2) of the Scheduls: during the financial year 2008-10 in excess. of

2008-10. amourd authotised or granted for thoss senvices for tiie-year.
3. The sums deemed tor have been paid and applied from and out of the Consolidalad Fund of the Stale of Assam shal
Appropriation mmmm'mmmmmmmmsmaduhmrmw»-memmmmmm
_ First day of March, 2010, , .
. THE SCHEDULE
{See Sections 2and 3) _
i | 14 £}
1 Sums Not:Excesding
Grant NoJ , -
: Services and Purposes Votsd by the Chisrged onthe .
Appropriation | Asssrmbly Conselidated Fund Total
‘ Rs, | R.. Re.
1 State Legistafire Cepitl]l 4655492600} 000} 4B554926.00
0 [Saik Welfare Revene| 93454800.00] 0.00] g4s4300.00)
41 |Trade Adviser T Revewa] 1812000 0.00] mmgij
@  [Cotiage Industries Cephal 7463360.00] T - 7453@09]
Revenue 3433020.00] —_om|  sisswnon)
Tol . Gaplta 5A018276.00] T_om| - swtema
Grand Total . e oo0]  148551,208.00]
GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.

Guwahati : Printed and Published by the Director, Directorate of Printing & Stationery, Assam, Guwahati-21.
Extraordinary Gazette No. 693 - 100 + 10 - 03 - 08 - 2023. (visit at— dpns.assam.gov.in)



